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Passenger Amenitios

1991. Shri Yajnik: Will the Minis-
ter of Ruilways b: pleased to state:

(4) the terms and conditions on
which a monopoly 15 given to various
persons to run the hair cutting and
shaving saloons on the Western Rail-
way stations;

(b) whather Government are aware
that the licensees employ other people
as their sub-agenis to run these es-
tablishments on very unjust terms
and that the sub-agents get a very
miserable share of their eamnings
and

(c) whether Government weuld
take any action to see that all estab-
lishments are run personally by those
who are given the lcenses by the
Railway Ministey?





